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Petition(s) for Special Leave to Appeal (Crl) No(s).6268/2008

(From the judgenent and order dated 24/06/2008 in CRLA No. 1227/2001 &
CRLA No. 1484/1990 of The H GH COURT OF UTTARANCHAL AT NAI NI TAL)

POORAN SI NGH RAWAT Petitioner(s)
VERSUS
STATE OF UTTARKHAND Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT.,bail)

Date: 01/09/2008 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ALTAMAS KABI R
HON BLE MR JUSTI CE MARKANDEY KATJU

For Petitioner(s) M. D. K  Thakur, Adv.

Ms. Kamal j seet Narayan, Adv.
M. S K Jha, Adv.

M. Sushil Kumar, Adv.

M . Debasis M sra, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

I ssue notice confined only to the question of sentence.

(Ganga Thakur) (Vi jay Dhawan)
P.S. to Registrar Court Master



